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Ram BagTi and some other han. Mem-
bers then left the House. 
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MATTERS UNDER RULE 377 

(i) NEED FOR ADEQU~TE SUPPLY 01" 
WHEAT AND WAGONS FOR '.rRANS-
pORTATION TO TAMIL NADU 

.SHRI C. PALANIAPPAN 
(Salem): Mr. Speaker, Sir, under 
RUle 377 I rise to refer to the follow-
ing matter of urgent public impor-
tance. In Tamil Nadu there are :l.9 
Roller Flour Mills, in which thougands 
of workers are earnidlg their livell-
hood. These Roller Flour Mills need 
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monthly 65,000 tonnes of wheat. Be· 
sides this, the public in Tamil Had:! 
requires 25,000 tonnes of wheat. The 
total monthly requirement of wheat 
for Tamil N adu is 90,000 tonnes. At 
present only 30,000 tOlnn~s of ",,.heat 
are supplied to Tamil N adu, in other 
words only one-third Of requil'ement 
is met. T~1ere is no stock of wheat in 
Coimbatore, Tiruchirappalli and Tan-
jOre Districts. At this juncture, wheat 
supply to Tamil Nadu should be con_ 
tinued. The current supply of wheat 
to Tamil Nadu meets the require-
nu:',:lt of 29 Flour Mills for ten days. 
The workers in these mills are facing 
the threat of unemployment, because 
for 20 days they do not have any 
work. The other workers engaged ill 
the transportation of wheat, transport 
workers and coolies are also facing 
unemployment. When wheat is avail~ 
able, wagons are not available; ",~hen 
wagons are available wheat is not 
avai1ab~e. The Government should 
ensure adequate supply of wheat 
as also the required number 
of wagons for transportation to 
Tamil Nadu. I request the han. 
Minister to make a statement givln!£ 
the details of steps taken for t11£l suP-
ply of wheat and wagons to Tamil 
Nadu. 

(ii) NEED FOR IMMEDIATE PAYMENT OF 
THE pRICE FIXED BY THE AGRICUL-
TURAL PRICES COMMISSION TO JUTE 
GROWERS 

SHRI SOMNATH CHATTERJEE 
(Jadavpur): The decision Of the Jute 
Corporation Of India to buy only 
about 6 to 7 lakh bales of raw jute is a 
matter of very serious concern. The 
jute production in the Eastern States 
this year is estitmated at about 8.5 mil-
lion bales. If steps are not taken by 
the Government and the Jute Corpo-
ration Of India to purchase raw jute 
from the growers, the price may fall 
far below the minimum price of Rs. 
160 per bale fixed by the Agricultural 

-The original speech Was delivered in Tamil. 


